HIGH COURT OF DELHI AT NEW DELHI

No. Q) 44 !PP»—II/P&P/DHC

Dated: {0 -\0-201%

QUOTATION NOTICE

L. Sealed quotations are invited for the Annual Maintenance Contract for General
Disinfestation and Rodent treatment at the official residences of Hon'ble the Chief Justice and
Hon'ble Judges of this Court, situated at various locations in Lutyens Bungalow Zone and New
Moti Bagh Complex.

2. The tenderers are required to send their tender along with a Demand Draft of Rs.15000/-
[Rupees Fifteen Thousand only] drawn in favour of “The Registrar General, Delhi High
Court” as Earnest Money, which will be returned to the unsuccessful tenderer, by Speed Post/
Registered Post at their risk on their written request. Name of the firm, telephone number and
name of the item may be written on the reverse side of the Demand Draft.

3. The interested parties should submit their quotations/rates, terms & conditions in a
sealed envelope/cover addressed to “THE JOINT REGISTRAR (PROJECT AND
PLANNING), ROOM NO. B-113, 1ST BASEMENT, ADMINISTRATIVE BLOCK,
DELHI HIGH COURT, SHER SHAH ROAD, NEW DELHI-110003.” The subject
“Quotation for General Disinfestation and Rodent Treatment” be superscribed on the
envelope/cover. The quotation should reach this Court by 25.10.2018 till 5:00 PM. No
~ quotation shall be entertained after due date.

=~

Deputy Registrar (P&P)
Copy forwarded to:-

1. Admn. Officer (Judicial), Computer branch for uploading on website of High Court of
Delhi.
2. Admin Officer (Judicial), Establishment Branch for displaying on the Notice Board.

Gl

Assistant Registrar (P&P)
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